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companles should be given. :
* Dependant herg means B person substantiaily dependent on the income of the

employee.




B, Ir

[Hote: Pro Pmpsrtles in jolnt ownershlp lndlcatlng \h& gxtent of joint ownarshtp willl

alsa have to be Indicated)

EBr. Deacription Seif (

Spuun
HName(S) |  Mome

-
{I} | Agricuitural Land
- Location(s}
- Survey number(s) —
- Extent {Tetal
‘measuremant)
-Current market value

Bcpendant-i

bcpendmt-z

__Name Etg. Namu

Dspendant3 |

{ll) | Non-Aarfcultura! Land
- Location(s) *wo

- Survay number{s} A

- Ectent (Total ¢ ;g—}p
measurement)
-Current market value

{ili) | Buildings (Commercial
and residential)
Location(s)

-~ Survey /door.
number(s) £
- Extent (Total
measurament)

- Current market
valus

{lv) | Houses / Apartments,
etc.

- Locatlon{s} -
= Survey fdeor
FUMBRR(S) .-

» Extent (Total
meastrement).

- Current market

valuz

(v} |Others {such es x

—

Interest in property)

(2) 1 glve herein below the details of my Habilities / averdues o public Fnancial

institutions and government dues:-

[Note s fﬂeas& glve separate details for each item)

Sr, | Daseription
Re,

Hame & address of Bank /
Financhal Institutions(s) /
Departent (&) L

Amolnt cutstanding a¥

L ——

—_—

{a) [ {i) Loans from Banks

| —Linstibutions

{1} Loans from financial

EIH} Government-Dues:
a2} dues fo departments
dealing with government
sccommodation

(B e_ﬂues to departments
dealing with supply of
water

{c) dues to departments
dealing with supply of
electricity

Pf{tﬁ ¥ "




. | (d) dues o departments S bes
| dealing with-telephones— | — — b N

(e) dues to departments P
dealing with government —
trangport (Including .
| alrcralt and helicopters) R
{f) Other dues, If any L s

®) | Q) Income Texinciuding | 747 Y P ZI04 ¥

surcharge [Also indicate
the assessment year upto —
which Income Tax Return
flled. Glve aiso Permanent
Aceount Humber (PANY
() Wealth Tax [Alsa
Indicate the assessment ——
year upto which Weailth
Tax return filed, ]

(1) Sales Tax [Only in )

casa of proprietary o —

| business] ) i

(i) Property Tax — —
- €, Pargonal Detall

GPF/CPF/PRAN o, - ] ;1027003338’9j
Gender - - [ E| (M)
- patecfeirth - [o] [ l 0L 1 '] Ig[ [J [ éj {DD/MM/YYYY) -

udm ;. v . - e 2 v "
9,73 e &
' {Full Name e.9. B.AS.-Blhar Adminlstrative Service,

B.S.5.- Blhar Secretarlat Service ate.)

Homa District i ] ﬁ? ﬂfiWZ’B ﬂﬁ 'Z I
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